Name of the Corporate Debtor:M/s Singhal Strips Limited; Date of Commencement of CIRP: 30.10.2023; List of Creditors as on: 26.06.2024
Annexure-8

Summary of List of Operational Creditors ((Other than Workmen and Employees and Government Dues) w.r.t. Form B

Aoexure ~ 8
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The RP admits Rs. 2,99,47,718.99/-
being the Principal Amount out of total
claim amount of Rs. 12,30,13,234.65/-
, as there has not been any interest
mentioned in the invoices. Further, no
agreement substantiating the interest
claimed by claimant, has been
- submitted to the RP. Moreover, the
paramyj ,chawlg
I Yindal Stainless Ltd |@jindalstainless.co|Unsecured |IRP  |27-Nov-24 12,30,13,235 |- 29947719 |Na |0 |- 0 Na  [Na |na o 0 9,30,65,516 |0 dczggga;foggtg‘l’; ‘i:;‘l’l‘;ghb; erili c}:;te“
o Stainless Ltd. and Jindal Stainless
(Hisar) Ltd. under para 7 and para 11
respectively have categorically stated
that it had "never agreed the payment
of interest for the alleged default in
payment. It had not executed any
agreement in this regard and neither
this a prevailing business practice.”
Total 12,30,13,235 2,99,47,719 0 0 0 n 0 0 0 0 0 9,30,65,516




